
PUBLIC ANNOUNCEMENT 
(Regulation 14 of the Insolvency and Bankruptcy Board of India 

(Voluntary Liquidation Process) Regulations, 2017) 

SCHEDULE I 
FORMA 

FOR THE ATTENTION OF THE STAKEHOLDERS OF 
MONSOON ACCESSORIZE INDIA PRIVATE LIMITED 

2. DATE OF INCORPORATION OF 
CORPORATE PERSON 

NAME OF CORPORATE PERSON 

3. AUTHORITY UNDER WHICH 

|7. 

CORPORATE PERSON IS 
INCORPORATED / REGISTERED 

4. CORPORATE IDENTITY NUMBER / 
LIMITED LIABILITY IDENTITY NUMBER U74899DL2006PTC144337 
OF CORPORATE PERSON 

MONSOON ACCESSORIZE INDIA 
PRIVATE LIMITED 

5.ADDRESS OF THE REGISTERED M-70, GREATER KAILASH-1, NEW 
OFFICE AND PRINCIPAL_ OFFICEDELHI. INDIA, 110048 (IFANY OF CORPORATE PERSON 

NAME, ADDRESS, EMAIL ADDRESS 
TELEPHONE NÚMBER AND THE REGISTRATION NUMBER OF THE 

LIQUIDATOR 

02/01/2006 

6. LIQUIDATION COMMENCEMENT DATE| 27.11.2023 
OF CORPORATE PERSON 

8. LAST DATE FOR SUBMISSION OF 
CLAIMS 

Date: 01/12/2023 
Place: New Delhi 

MINISTRY OF CORPORATE AFFAIRS. 
REGISTRAR OF COMPANIES, NCT OF 
DELHI & HARYANA 

- MANSIJ ARYA 
B-182, Surajmal Vihar, Near Sanatarn 

Dharm Mandir, Delhi-110092 
pcsmansij@gmail.com 

- 011-46518956 
-IBBI/IPA-002/|P-NO0907/2019 
2020/12939 

26.12.2023 

Notice is hereby given that the M/s MONSOON ACCESSORIZE INDIA PRIVATE 
LIMITED has commenced voluntary liquidation on 27.11.2023. The stakeholders of M/s 
MONSOON ACCESSORIZE INDIA PRIVATE LIMITED are hereby called upon to submit 

fof their claims, on or before 26.12.2023, to the liquidator at the address mentioned 
against item 7 above. The financial creditors shall submit their proof of claims by electronic 
means only. All other stakeholders may submit the proof of claims in personby pgst or by 
electronic means. 
Submission of false or misleading proofs of claim shall attract penalties.(PorNC PROFESSIONAL SD/ INSOLVENCY 

RAMAtSN ARYA 
Insolvency Professional 

Reg. No. IBBI/IPA-002/P-N00907/2019-20/12939 



7. 

4. Re aft uNe ygUTU74899DL2006PTC144337 

(uf ) T YT 

fafg, 2017 aT fafM4H 14) 

ff: 01/12/2023 

02/01/2006 

110048, HIRT 

ef if, àof110092 
pcsmansij@gmail.com 
011-46518956 
IBBI/IPA-002/|P-NO0907/2019 
2020/12939 

26.12.2023 

AANSIT ARVA 

INSOLVENCY PROFESSIONAL 
oog071nc197 

IBBI/IPA-002/|P-NO0907/2019-20/12939 
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